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Therefore, | suggest that the Ministry of Health and Family Welfare must intervene
urgently.

Experts have suggested that local production of these medicines, specifically
generic versions, is feasible. Indian pharmaceutical companies are well-equipped to
produce such generic medicines. To facilitate the production of generic medicines, an
exemption under Section 100 of the Patents Act is necessary. Experts claim that
producing generic medicines locally could reduce the cost of one bottle of medicine
from rupees 6.2 lakhs to rupees 3,063. | must refer to the National Policy for Rare
Diseases 2021, which stipulates that local manufacture of medicines for rare diseases
is permitted. Therefore, | urge upon the Government to invoke this policy to allow
local production of generic medicines.

Furthermore, Sir, two additional points need to be addressed. Firstly, a
registry for SMA patients is essential. Currently, crowd-funding is the sole means of
support for these patients, which is insufficient. Therefore, an SMA registry must be
established. Secondly, until local production of medicines commences, the
Government should subsidize these medicines or make them customs duty-free so
that, at least, there is...(Time-bell rings)..

THE VICE-CHAIRMAN (SHRI GHANSHYAM TIWARI): Your three minutes are over,
thank you, Mr. Haris.

The following hon. Members associated themselves with the matter raised by
the hon. Member, Shri Haris Beeran: Shri Anil Kumar Yadav Mandadi (Telangana),
Shri Jose K. Mani (Kerala), Shri P.P. Suneer (Kerala), Shrimati Jebi Mather Hisham
(Kerala), Dr. John Brittas (Kerala), Shri Sanjeev Arora (Punjab), Dr. V. Sivadasan
(Kerala), Dr. Fauzia Khan (Maharashtra), Shri Sanjay Singh (Delhi), Shri A.A.
Rahim (Kerala), Ms. Swati Maliwal (Delhi), Shrimati Mahua Maji (Jharkhand),
Dr. Sasmit Patra (Odisha), Shri Abdul Wahab (Kerala), Shri Imran Pratapgarhi
(Maharashtra), Shri Saket Gokhale (West Bengal), Shri Sandosh Kumar P (Kerala),
Shri Meda Raghunandha Reddy (Andhra Pradesh) and Shri M. Mohamed Abdulla
(Tamil Nadu). Next, Shri Sanjay Kumar Jha.

Demand to rename Darbhanga Airport as Kavi Kokil Vidyapati Airport

# W AR 31 (NER): AEROY IUQIIEIE HBIed, H gvgale ol drsdl gl
SRHIT QIRYIE IS WhHIH DI S8 BT g FRIAPdl YIRUIC 2| I8 Y& H] Sil Bl
TRETAT &} fh S BIC TIRUICH &, Se SeM b & Iidiid Sdeld BT Bl 34
SANT 981 9 A1 980 IS] AT H ¢ B ol Sl ARE ¥, [ §H S A SH IR &
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I8 IS Wb YU Hae H 984 &) Aaiaphd I8! ol SR e # fqemufa o
9gd 93 BId §UI 59 2018 H IHBT RIATATH 81 V&1 21, I I qchlal= ANTRS
I HAl TR Y 9 iR AR &= A3, ot Ao AR St ff 91 981 o) 99 gan
fh SB & T W I§ QIRUIC BF1 A12YI vy Iuaeny weied, faemafy
Hiyell, HRpd ST AT & UG $Hid iR AIRFIGR A, 61 AR qRA™
ATfecd 3R Afth TWRURT 3 1Ad Agayul 8T 1 I7a! Wt eRTER 2 3iR ffer
ST &b [l § IThT AME W 21 59 Fa¥ H, [8R & q& w41, 87 ke
PR S 22 f&HER, 2020 DI AhICIT ANTRS IgIAT H31 DI U3 fTGHR SRHI 8aTS
TS BT M Bid Bifbat fTEMURT TaTS 31T @A B 314 DI ot 39 e H f9ER
g 1 iR faer gRye =7 41 |7, 2021 § U U@ qiiRd fovar, S gvem
gATS 318 BT ¥ Hfd Bifhe faamafy ga1s g7 @4 & RIBTReT & 778 oY

H 3Udh A W ARBR A RIY Rl § (4 59 UKd $i iy srgHifad
PRSP DI Dlfhel [TEmIRT ST B IR SRIER DI GG B §Y, 9 SRHI
TIRYIC &1 AR [Gemgfy Sif & 9 1R {71 S|

THE VICE-CHAIRMAN (SHRI GHANSHYAM TIWARI): The following hon. Members
associated themselves with the issue raised by the hon. Member, Shri Sanjay Kumar
Jha: Dr. Sasmit Patra (Odisha), Shrimati Dharmshila Gupta (Bihar), Dr. John Brittas
(Kerala), Shri Prakash Chik Baraik (West Bengal) and Shri M. Mohamed Abdulla
(Tamil Nadu).

g=yqre, 91 9redl el 94gg TIRR @? -Demand to establish a National
Institute  of Mental Health and Neuro-Sciences (NIMHANS) Branch at Bellary,
Karnataka.

Demand to establish a National Institute of Mental Health and Neuro-Sciences
(NIMHANS) branch in Bellary, Karnataka

DR. SYED NASEER HUSSAIN (Karnataka): Thank you, Mr. Vice-Chairman, Sir, for
giving me the opportunity. | rise to draw attention to the critical issue of mental
healthcare in Karnataka, particularly, the shortcomings of the existing National
Institute of Mental Health and Neuro-Sciences, that is, NIMHANS, in Bangalore, and
the pressing need for a new branch in Bellary. The NIMHANS, Bellary, despite being
one of the India’s premier mental health institutions is severely over-burdened. The
facility handles a disproportionately high volume of patients like about 12 lakhs
annually. With a doctor-patient ratio of 1 : 1,456, well above the WHO recommended
of 1 : 1,000, the strain is particularly felt in the mental health sector where rural areas
contribute significantly to the increasing demand for services. Due to limited
specialised human resources and insufficient infrastructure, NIMHANS is struggling to
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